
CENTRAL ADMTNTSTRATTVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

R.A.N0.82/200sT IN 0 .A, NO . 1342/01.

Thursday, this the 20th day of March, 2003

Hon'ble Shri Justice V,S,Aggarwal, Chairman
Hon'ble Shri Qovindan 8, Tampi, Member (A)

Dr. Ajay Kumar Acharya
Quarter No.1/33, Ref i nery Nagar
Mathura fUPl

CBy Advocate: Shri D. NSharma )
.Appli can t

■yersus

1. Union of India through
t he Seere f a. ry to t he Qovt. of I n d i a
M i n i st ry of Hu man Resou rces Deve 1 opmen t: i
(Kendriya Vidyalaya Sangathan Wing)
S h a s t r i B h a w a n , N e w D e 1 h i

2.. The Commissioner
Ken d r i ya V i dya1 aya San gat han
10, Institutional Area, Shaheed Jeet
8 i n g h Ma rg, New Del f": i

3 .. T he Ass i stan t Cornm i ss i on e r
Ken d r- i ya V i dya 1 aya 8an gat han,
Riegional Office, Sector "J
A1 i g a r'l j , 1... u c k now (U P)

4., The Principal
K. e n d r i y a V i d y a 1 a y a , Refiner y N a g a r
Mathura (UP)

- -Respondents
(By Advocate: sShri H.Jayaraman for Shri S.Rajappa)

ORDER (ORAL)

Justice V.S.Agg^rwal:

No gopdXgirou n d to rev i ew - Dismissed.

ovindan S.lTampi)
Member (A/r

u n i 1 /

(V - 8.Aggarwal)
Chai rman


